
 LOK  SABHA  DEBATES

 LOK  SABHA
 Monday,  June  1,  1964/Jya‘stha  11,

 1886  (Saka)

 The  Lok  Sabha  met  at  Eleven  cf  the
 Clock.

 [Mr,  SPEAKER  in  the  Chair]
 MEMBER  SWORN

 (Shri  Shiv  Sharan  Mathur)
 Mr,  Speaker:  Secretary  may  call

 out  the  name  of  the  Member  who  has
 come  to  make  and  subscribe  the
 oath  or  affirmation  under  the  Con-
 stitution.

 Secretary:  Shri  Shiv  Charan
 Mathur.

 Mr,  Speaker:  The  Minister  of  Par-
 liamentary  Affairs  may  introduce  the
 Member  to  the  House.
 "The  Minister  of  Parliamentary Affairs  (Shri  Satya  Narayan  Sinha):
 Sir,  I  have  great  pleasure  क  intro-
 ducing  to  you  ang  through  you  to  the
 House,  Shri  Shiv  Charan  Mathur
 who  hag  been  returned  to  Lok  Sabha
 from  Bhilwara  constituency  of  Raj-
 asthan  in  the  vacancy  caused  by  the
 resignation  of  Dr.  K.  L.  Shrimali,

 Shri  Shiv  Charan  Mathur  (Bhil-
 wara).

 ORAL  ANSWERS  TO  QUESTIONS
 Indians  in  Burma

 +
 Shri  #  ह.  Deo:

 [  seer  Harish  Chandra
 |  Mathur:

 |  Shri  Prakash  Vir  Shastrr

 |
 Shri  S.  M.  Banerjee:
 Shri  Mohan  Swarup.

 |  Shri  Onkar  Lal  Berwa-
 62. ¢  Shri  Gokaran  Prasad
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 |  Shri  Gokulananda  Mohanty:
 |  Shri  A,  5.  Saigal:

 Shri  ए.  Venkatasubbaiah:
 Shri  P|  R.  Chakraverti:
 Shrimati  Savitri  Nigam:
 Shri  Bishanchander  Seth:
 Shri  Rameshwar  Tantia:
 Shri  Dhaon:
 Shri  P.  C,  Borooah:
 Shri  Maheswar  Naik:
 Shri  Bishwanath  Roy:
 Shri  Bal  Krishna  Singh:
 Shri  Hukam  Chand

 Kachhavaiya:
 Shri  Indrajit  Gupta:
 Shri  S.  N,  Chaturvedi:
 Shri  Ram  Harkh  Yadav:
 Shri  Veerappa:
 Shri  Dharmalingam:

 |
 Shri  Ramanathan  Chettiar:
 Shri  Kolla  Venkaiah:

 |  Seri  Hari  Vishnu  Kamath:
 Will  the  Prime  Minister  be  pleased

 to  state:
 (a)  the  number  of  Indians  so  far

 migrateq  from  Burma  since  the
 nationalisation  of  shops  by  the  Burma
 Government;

 (b)  State-wise  break-up  of
 Indians;

 (c)  whether  they  have  been  able  to
 repatriate  their  assets  from  Burma;

 (d)  the  arrangements  made  by  the
 Government  of  India  for  their  trans-
 portation;  and

 (e)  the  steps  taken  by  Government
 to  mitigate  the  genuine  difficulties  of
 Indians  affecteg  by  the  various  mea-
 sure;  undertaken  by  the  Burmese
 Government?

 The  Deputy  Minister  in  the  Minis-
 try  of  External  Affairs  (Shri  Dinesh
 Singh):  (a)  Approximately  1,000,
 Indian  nationals  have  returned  from
 Burma  to  India  since  the  nationali-
 sation  of  shops  by  the  Government  of
 Burma,

 these


